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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 
 

MINISTRY OF HEALTH AND FAMILY WELFARE  

(Department of Health and Family Welfare)  

CORRIGENDUM  

New Delhi, the 2nd July, 2026 

 S.O. 3617(E).— In the Notification of the Ministry of Health and Family Welfare, Department of Health and 

Family Welfare, published in Gazette of India, Extraordinary, Part II, Section 3, Sub- section (ii) vide the S.O. 

2945(E), dated 3rd June, 2026- 

In S.No.16 for the name of “Shri Pardeep” the following shall be substituted as, :- “Shri Pardeep Bhar”. 

 
 

 

 [F. No. X.11014/08/2025-DR] 

HARSH MANGLA, Jt. Secy. 

 

 

 

5011  GI/2026 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 

स.ं   3480] नई दिल्ली, िुक्रवार, िुलाई  3, 2026/आषाढ  12, 1948  

No. 3480] NEW DELHI, FRIDAY, JULY 3, 2026/ASHADHA 12, 1948  

सी.जी.-डी.एल.-अ.-04072026-274087
CG-DL-E-04072026-274087


		2026-07-04T03:36:16+0530
	SARVESH KUMAR SRIVASTAVA




